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Maew Delhi this the 18th day of Ssptember, 2009

Hon’ble Mr.Justice V.3. aggarwal, Chairman
Hon’ble Mr. M. P. Singh, Member (A)

Bani Singh, SI-D 407

/0 Late Pt. Prabhati Ram
RS0 R 236/1, Indira Park,
RPalam Colony,

M Delhi- 110045,

: Applicant
(By ddvacsate : Shri arun Bharwal)

Versus

1. Commissioner of Police

H-g 0. Building,
11'..\“‘ Haesd Guartars,

I"P. Fatate,

Haw Delhi.

2. Jt. Commissioner of Police

Headguairters
PHR, T F Estate,.
Mew Dalhi.

3. Daputy Commissioner of Police

HQ (Estt.)

Police Headguarcers,
1., Estats,

Dalhi.

ORDER_(ORAL.).

Hr. Justice V.5. Aggarwal. Chalrman:

Laarned counsel for the applicant states that
Vi may e permitted to  withdiraw the present
application with liberty to approach this Tribunal, iT

s has better information about his atRs.

Allowed a8 praved. Subject to aforesaid, O8

w dismiseed as withdrawn.
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{ M.P.\Singh )| ( ¥.35. Aggarwal )
Hembar (A) Chairman



